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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
0.A. NO. 545 OF 2022
IN THE MATTER OF

IN RE: “EXPLOSION IN BIHAR ILLEGAL FIRECRACKER UNIT KILLS
FIVE”,

Written Submission on behalf of Bihar State Pollution Control Board, Patna.

I, S. Chandrasekar, aged about 45 years, Son of Mr. S. Subramani, residing at
B-202, Amarkunj Apartment, Vivekanand Marg, -Patna-800013, Bihar, do

hereby state as follows:-

1. That I am posted as Member Secretary, Bihar State Pollution Control
Board, Patna and as such I am well aware of the facts and circumstances

of the present matter.

2. That the instant proceedings have been initiated based on media report

that 5 persons died in a firecracker unit blast in Bihar’s Saran district.

3. That the State Board on knowing about the blast immediately directed

the Concerned Regional Officer, Muzzafarpur, to inspect the place of



occurrence of blast and identify the reasons for blast and the persons

responsible.

_ That the said Regional officer caused the inspection of the blast site on
25.07.2022 and found that the site of blast is at village- Khudai Bagh
Market; P.O. Khudai Bagh; P.S. — Khera, District- Saran. The locals,
without disclosing their name, informed that sons of Teni Miya (dead)
namely Riyazul Miya, Sabir Ali & Mulajim Miya along with their family
were engaged in manufacture & sale of firecrackers from their house
itself. On the day of incident fire broke out in their house and
consequently LPG cylinder blasted and resultantly four members of their
family& one neighbor died. Further, two children’s and one shop owner
Asraf Ali also got injured. The blast occurred on 24.07.2022 at 10:30
a.m.

A copy of the inspection report is

annexed and marked as Annexure-

1.



5. That the house where blast occurred is a single storey building where
firecrackers were manufactured and sold. Post blast the said house got
completely destroyed and building debris material of the said house fell

on few adjacent shops/houses situated which got damaged as well.

6. That the inspecting officer interacted with the Station-House-Officer of
the concerned Khera police station, when it came to light that members
of one family were engaged in manufacturing & sale of firecracker
illegally from the said house. In blast five person namely Sabana, Sabir
Ali, Mulajim Ali, Mita Begum & Shahzad Hussain died and Sona

Khatoon, Tanuja Khatoon and Ashraf got injured.

7. That it is humbly submitted that it is not the case where a blast has
occurred in a well-established industrial unit, rather it is case where one
family without any clearance from any concerned authority were
illegally running business of manufacturing & sale of firecrackers from

their residential house as a household activity.



8. That the concerned Regional Officer, Muzzafarpur region, Bihar State

Pollution Control Board, after site inspection and interaction with the

concerned Station-House-Officer, filed a complaint case against Riyazul

& other in the Court of the learned CJM, Saran, under Section 44 of the

Water (Prevention and Control of Pollution) Act, 1974; Section 37 of the

Air (Prevention and Control of Pollution) Act, 1981 & Section 15 of the

Environment (Protection) Act, 1986.

9. That I have read the contents of the written submission and have

understood the same.
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